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strative Tribunal
»al Bench

0.8, No.3274/2002
New Delhi this the 7th dav of august, 2003
Hon’ble Shri V.K. Majotra. Member (A)

Jitender Kumar
3 /0 Shri HMahar Sinah
R/a D-2. Central Jail. Tihai .
Mew Delhl.
~fpplicant
(None Present)

Varsus

1. Govt. of NCT of Delhi
Throuah its Lt. Governor.
Rai Niwas Road. New Delhi.

. The Director general of Home Guards.
Directorate General of Home Guards.
and Civil Defence. Raija Gairden. New Delhi.

£

The Commandant of Home Guards.
the Directorate general of Home Guards
and Civil Defence. Raja Garden. MNew Dalhi .

~Raspondents
(Bv Advocate: Shri Aiesh Luthra)

ORDER (Oral):

There was no appearancg on behalf of the applicant
even on the last date of hearind. j.e., 23.7.2003. It
appears that applicant {s not interested in pursuing the

diasmissed in dafault ana far

k&v!\s/kr
(V.K. Maiotra)
Member (A

i

matter. OA is

nan-prosecution.
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